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terest in the bor.er areas visited by 
tourists are Darjeelin, and its vicinity, 
Gan~ok and trek routes in Western 
Sikkim, Leh and its environs in 
~adak", Badrinatla, Kedarnath, Gan-
,otri, J amunotri Hemkund, Valley of 
Flowers Pindarl Glacier, Lahaul and . ' 
~piti. 

. (b) No Sir. Although Darjeeling 
lies in the restricted area, foreign 
tourists do not require permits to visit 
Darjeelin. for a stay upto 15 days, 
r>rovided they travel by air between 
Calcutta and Baldo.ra. For t1aose who 
aesire to travel by surface transporta-
tion, Indian Missions abroad and the 
Foreigners Regional Registration Oftlces 
9t Delhi Bombay, Calcutta and Madras 
bave b~en authorisM to endorse the 
):>assport for a 7-day visit to Darjeeling. 

• (C) Does not arise. 

LapSes ell tile )aut el Ellglneerinl' 
ExpGl1 rr_.-tioD ceuDcll 

·507. SHRI R. K. MHALGI: Will 
the Minister of COMMERCE be pleas'" 
ed to state: 

(a) whether it is a fact that tl}e 
~Engineering Export Promotion Council 
·failed to collect and disseminate neces-
sary information in stipulated time 
about a huge textile project worth 
about $ 70 million sponsored by the 
National Spinning and Weaving Com-
·pany of Arab Republic of Egypt; 

(b) whether as a result, Indian Ex-
port Industry particularly textile 
machinery manufacturers and civil 
construction organisations have missed 
an opportunity to bid fOr thi, contract; 

( c) whether 8 similar opportunity 
was lost in case of an Iraqi tender for 
Rs. 30 crores for a textile mill proj'ect 
ttOmetime back; 

(d) do Governm~nt propose to help 
the India:rl industry to have a chance 
to bid for the Arab Republic of Egypt 
contract, since there is still a couple 
of months for the actual bidding; and 

(e) steps Government have taken/ 
propose to a void recurrence of such 
.ituatiotW? 

THE MINIST!\R OF COMMERCE 
AND STBEL A~D MI~Es (SHRI 
PRANA. MUKHERJEE): (a) Tlle En-
lineerinl Export Promotion Council 
received a copy of the publication 
'Development Forum' dated 17th 
March, 1980 in which the notice about 
the textile project was published; but 
the National Spinning and Weaving 
Company, Alexandria issued the docu-
ments on the 1st April, 1980 to our 
Embassy in Cairo, who forwarded 
them by the first available diplomatic 
bag to tee Engineering Export Promo-
tion Council. As the time for respond-
ing to the pre-qualificution was short, 
extension was sought and obtained 
upto 15th July, 1980. 

(b) No, Sir. The Indian Exporters 
have time upto 15th July. 1980 on 
account of extension of time limit. 

(c) No. Sir. The documents were 
sent by the Iraqi organisation directly 
only to the suppliers registered with 
1hem. 

(d) Necessary steps have already 
been taken to enable the Indian ex-
porters to apply fOr pre-qualification 
for the bidding. 

(e) A1l available sources of informa-
tion regarding tenders are tapped and 
information availr:lble supplied to the 
Exporters by the E.E.P.C. 

Invitation of flxed deposits from 
public by Bir Companies 

*508. SHRIMATI GEETA MUKHER-
JEE: Will the Minister of FINANCE 
be pleased to state: 

(a) i! it a fact that many big cont-
panies are taking recourse to invita-
tion of fixed deposits at a lucrative 
rate of intereft; 

(b) if so, is it a fact that their re-
cords in repayment are often not 
good; 

(C) if it is a tact. that they are at-
tracting a substantial part to public 
saving and thereby deprivin~ the na-
tionaliaed banks thereof; and 




